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& - IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERAB AD
» : MA. NC.950/35 o

Betueen: Dt. of Order: 25,3.95.

Ch.Roo0s2velt

. e« eApplicant
And

1e The Genzaral Manager,South Central Railuay,
Railnilayam, Secunderabad,

2. The Divisional Rai ludy Manager, South Central Rei luay
Vijayawada, Krishna Distrint, : ﬂ

3. Addl.Divisicnal Railway Managsr, South Central Rai luay,
Vijayawada, Xrishna District,

.».Respondents,
Counsel Por the apdlicent : Mr.P,Satyaraja Babu
Counssl For the Respondents Mr.V«Rajeswiara Rao

CORAM:

THZ HON'BLE SHRI R.PANGARA AN MEMBER (A)

S O

THE HON'8LE SHRI B.S.JAI O PANESUAR Mempee (1)

L4

THE T2IRURAL MADE THE FOLLOYING ORDER ¢

None for the Applicent, Sri V.Rajeswara %ao for

respondents, (,A.is dismissed for default.

DERUTY RECISTRAR

To

1, The Dengral Marager, South Central Railuay,
Rallnilayam, Secundarabad. )

2. The Divisional Railway fManager, South Central Ral lway,
Vijayewada, Krishna District. . _

J. Addl.Divisicnal Railway Manager, South Central Railuay,
Vijayawada, Krishna District, .

Cne copy to Mr.P.Satyaraja Babu,Advocgts,CAT,Hyderabad,
5. One copy to Mr.V,3ajesuara 980,Hddl.CGSC,LHT,Hyderabad.
6. One duplicate copy. )
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1T COURT
TYPED BY CHECKED BY
COMPARED BY APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERA BAD BENCH HYDERABAL

THE HON'BLE SHRI R, ANGARAJAN : M{A)

AND ,

THE HON'SLE SHRI B.5.JAI PARAMESHUAR :
: : | -mo(3)
| o - -
DATED : &S’l&\qg /
: . )

-

CROER/JUDGMENT

M.A/R.A/C. P, ND.
in
0. A, NO. ‘?5"0/ 55

ADMITTED A
ISSUED

INTEZRIM DIRECTIONS

ALLOJED

J15P0FED OF WITH DIRECTICGNS

DISMISSED AS WI THORAUN
DISMISSED FOR DEFAULT

ORDERED/REJECTED
ND ORDERAS T2 COSTS
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